
(THE HIGH couRT oF AssAM, NAGALAHD, i,tIzoRAM & ARUNACHAL PRADESH)

HOTTFICATTON

Dated Guwahati, the l7s July, 2O23

No' Hc.xr-oglzol4l30s/Rc The Honble Gauhari High court is pteased to
amend Rule 4(4) of the Gender Sensitization & Sexual Harassrnent of Women at
the Gauhati High court and the District coufts (Prevention, prohibition and
Redressal) Regurations, ?0L4, by inserting the words ,'Gause 4(3)(d),, and
"Clause 4(3) (A" after

4(2)(f,)'tespectively.

the words "Clause 4(ZXd)" and .'Clause

This amendment shail come into force with immediate effect.

apurnfl;it 
"riuREGISTRAR GEI{ERAL

r,remo No. HC.xr -os I 2014 | 306-3 29l RC dated 17.07.2023
Copy to:

l' The secretary Generar, supreme court of India, New Derhi.2. The L.R & Secretary to the Govt. of Assam, irJiiiar o"partment, Dispur,
GuwahaU.

3. The secretary to the golt. of Nagaland, Department of lustice and Law,
Kohima.

4. The secretary to the Govt. of Mizoram, Law and Judiciar Department,
Aizawl.

5' The secretary to the Govt. of Arunachar pradesh, Law and Judiciar
Depaftment, Itanagar.

6. The Registrar (Admn.)/(Vigitance)/(Judicial)/(Estt.) Gauhati High court.Guwahati.
7. The Registrar -cum- principar secretary to Hon,bre the chief Justice,

Gauhati High Court, Guwahati
8. The District & Sessions Judge, Assam.(He/ She is requested to fumish a copy of th is notification to all theJudiciaf Courts and also to the Bar Association of the concerned District" )The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizawl Bench,Aizawl/Ita nagar Permanent Bench.

(He is requested to furnish a copy of this Notiftcation to:a. The Hon,ble Judges available at the statjonb. All the District & sessions Judges of the concerned state.c. The Bar Association of the concerned Bench.)
10' The Director, Assam Government press, Bamunimaidam, Ghy-21, with arequest to publish the same in the fusam Gazette.

Contd..



ll.TheSecretaryGeneral,GauhatiHighCourtBarAssociation'forthe
information of all the members of the Association'

t2.TheSecretary,AllAssamLawyers,Association,fortheinformationofall
the members of the Association'

13.TheSecretary,Lawyers,Association,Guwahati,fortheinformationofall
the members of the Association'

14,TheSecretary,Advocates,Association,Guwahati,fortheinformationofall
the members of the Association'

Gauhati High Court, Guwahati'
15. The Joint Registrar, Assam.'ate,

Gauhati High Court,

Guwahati.
fg. fhe iinrarian -Cum- Research Officer' Gauhati High Couft, Guwahati.

Gauhati High Court,
19, The Asstt. Registrar,

,. ffX'll*inistrarive officer (Judiciar), Gauhati Hish court,

Guwahati
21. The Ad ministrative Offi cer, ludicial AcademY, Assam.

(He is directed to Pla ce the notification before the Hon'ble Director)

22.The Proiect Gauhati High Coutt, Guwahati,Manager

(He is directed to upload the noUficaUon in the High Court Website'

23. The Private Secretary to Hon'ble Mr/Mrs. lustice

Gauhati High Coutt, Guwahati, for the information of his/her

16. The Chief ludicial Magistr

17. The DePutY R'egistrar

LordshiP/LadYshiP
24. The C.A. to the negistrar General' Gauhati High Court' Guwahati'

Jt fi,a 2n2\

REGISTSAR GENERAL


